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RPPLICATION NO (8) 272, 273 &

Commercial Complex(BDk)
Indiranagar
Nangalore - 560 D38

pated 13 0 MAR 1989

294

/ 89(F)

w.P, NO (S)

/

Rgelicant ‘s)

Shri M. Shankar Rao & 4 Ors

To

1.
2,

(s1

3.

4.
" 8,
(s1

7.

passed by t8is Tribunal in the above said application(s) on

v/e

Resgondent ‘sl

&5 Ors

shri M, Shankar Reo

Shri H.S, Surssh
Nos, 1 £2 =~

Obsarvetion Supervisors

Office of the Telecom District Enginaer
Mangalors Telecom District

Mangalore - 5§75 001)

Shri S.A, Bilgi
Obsarvation Supervisor
0ffice of the Telecom District Enginser

Ssllary
Shri N.R. Patole

Shri H.8, Veradi
Nos, 4 &4 S -

Ohssrvation Supervisors
Telaphone Exchange
8s1gaum)

Or B,S. Nagsraja
Mvocate

35 (Above Hotal Suagath)
Ist Main, Gandhinagar
Bangalore ~ 560 009

Shri Ranganaths 5. Jois

Advocate

No, 36 'Vagdevwi'

Shtnkarapuru, Bsngalore - S60 004

; Subject ]

9

10.

1",

12,.

14.

The Telecom District Enginesr, Mengslore

N\

The Telecom District Enginesr
mengalors Telecom District
Mengalors - 575 001

The Chisf Genaral PMenager
Telecommunications

Kernataka Circle

Meruthi Complsx, Gendhinagar
Bangalore = 560 009

The Director Gensral

Departmant of Telecommunications
Sanchar Bhaven

New Delhi - 110 001

The Secratary

Ainistry of Communications
Dapartment of Telecommunications
New Delhi - 110 001

The Divisional Engimor
Telagraphs
S lgaum « 590 006

The Telecom District Engineer
&n"L Telcom, B2llary

Shri R, Vesudeva Rep
Central Govt. Stng Counsel
High Court Building
Bangalore - 560 001

SENDING COPIES OF ORDER PASSED BY THE BENCH

Please find enclesed he_rewith a copy of ORDER/SXAX/ENXERZKXERBENX
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In the Central Administrative
'I‘ri_bunal Bangdalore Bench,

Bangalore

ORDER SHEET

Application Nos.. 272,273 & 294 1989(F)

Applicant

A, Shanker Reo & 4 Ors

Advocate for Applicant

Dr M.8. Nsgaraje & Rangsneths S, Jois

Respondent

g}ocm District Engincer, Mengelore

Advocate for Respondent

M. Vasudeva Rao

__pate Oftice Notes

Orders of Tribunal
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KSPVC/PSM(A)
29.3.1989

Applicants in Application I !
Nos,.272 & 273/1989 by Dr. M.S. i

Nagaraja. Applicant in Application
No.294/l989 by Shri S, Ranganatha
Jois. Shri M, vasudeva Rao, :

" learned Additional Central

Government Standing Counsel for
the respordents in all these cases.

2.  Shri Rao has placed before
us notification no.11-24/87«NCG

| dated 3.11,1987 published in the

Gazette of India on 16,1.1988,

_ publishing the Rules made by the

President of India under the
proviso to Article 309 of the
Constitution repealing the Posts
and Telegraphs {Observation
Supervisors) Recruitment Rules,
1979 from the date of their
publication in the Gazette. When

' this fact was brought to the

notice of the Court, lcarned
counsel for the spplicznts in our
opinion very rightly pray for
permission to withdraw these
applications with liberty
reserved to the applicants to cia
challenge the repealing rules
published on 16,1,1988 and all
other actions flowing from the



In the

Central Administrative '
Tribunal Bangalore Bench,
-- Bangalore
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Or'de‘§r Sheet (contd)

L

Date "’
|

Oftice Notes

Orders of Tribunél

same in separate applications.
Shri Rao opposes the hermission
sought by the applicants, But
we consider it proper, to grant
the request of the apblicants.
We, therefore, dismiss these
applications as withdrawn by
C the applicantsAreserving them the
" liberty sought by them, But in

‘| the circumstances of the cases,, o
we direct the parties to bear
their own costs, E .
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